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(b) No. Sir.

(c) Does not arise.

BIblnagar Nadikude Railway Una

882. SHRI DHARAMABHIKHAM: Wiii 
the Minister of RAILWAYS be pleased to 
state;

(a) the steps being talten to augment 
Bibinagar Nadikude railway (new) line; and

(b) the detaHs of the proposals to pio- 
vkle passenger amenties like sheds, 
godowns, guest houses etc. on the above 
route?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
LIKARJUN ): (a) 11ie facflities required for 
augmenting capacity on BibinagarNadikude 
section have been Mentified and wouU be 
taken up in 1992-93 s u l ^  to availability of 
resources.

(b) Provision of facWties Ike sheds. 
Godown, rest houses eta is a continuous 
process and the same is done as per norms. 
Works in this regard as necessitated by 
traffic needs will be taken up whenever so 
wan’ented subject to availability of funds and 
comparative needs of various stattons.

Nagarfuna Sagar TourM Centre

883. SHRI DHARMABHUCSHAM: WiR 
theMinlslarofCIVILAVIATIONANOTOUR- 
ISM be pleased to state:

(a) whether any proposal to devetop 
Nagaijuna Sagar tourist centre as Natkxial 
heritage project has been received from the 
Govemment of Andhra Pradesh; and

(b) if so. the actnh taken by the Union 
Govemment thereof?

THE MINISTER O F CIVIL AVIATION 
ANDTOURISM(SHRI MADHAVRAOSCIN- 
DIA): (a) and (b). Yes, Sir. However, there is 
no proviskm under the Ancient Monuments 
and Archaeotogical Sites and Remains 
Act,1958 to declare a site as a natnnai 
heritage project

G.P.F. of Teachers of RILC.D.

884. SHRI DHARMABHIKSHAM: Will 
the Minister of HUMAN REOURCE DEVEL­
OPMENT be pleased to state:

(a) whether the Govemment are aware 
of the inordinate delay in the final settlement 
of G.P.F. dues and other dues of teachers 
and empk)yees of M.C.D. schools in Delhi;

(b)ifso, the number of cases of final 
settlement of dues pending since last three 
years, akHigwith the reasons therefor; and

(c) the remedial steps taken in this re­
gard particularly about the cases pending in 
M.C. Primary School, Rouse Avenue and 
M.C. Primary School Guru Ram Das Nagar, 
LaxmiN««ar7

THE MINISTER OF HUMAN RE­
SOURCE DEVELOPMENT (SHRIARJUN 
SMGH): (a) to (c). As per informatton fur­
nished by M.C.D. , G.P.F. accountsAdues 
and other dues are settled on receipt at the 
Headquartsfs Office provided the daims are 
oomplM in al respects. As per records 
avdlable with MCD no case of G.P.F. ac­
count is pending in the Headquarters office. 
One case relaiing to MCD Primary School 
Rouse/M«nueispendingbecausethelegal '


